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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR 3ENCH, '-TAIPUR. 

* * * 
Date of Dec is ion: 31 .3 .2 000 

OA 452/99 

Gopal Sharma, Chief Public Relation Inspector under respondent 

No.3 • 
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2 • 

3 • 

4. 

5 • 

6. 

. . . Applicant 

v/s. 
Union of India through General Manager, western Railway, 
Churchgate, Mumbai. 

Chief Personnel Officer, western Raih:ay, Churchgate, 
Mumbai. 

Chief Public Relation Officer, Western Railway, Churchgate, 
Mumbai. · 

Shri S .Bhardv.1aj, prEsently working as Public Relation 
Officer, on ad hoc bas is, at Ahmedabad • 

S1rr ri Sanj ay Arora, presently working as Public Relation 
Officer, on ad hoc basis, at Churchgate, Mumbai. 

Shri S.L.f.'Ioh~mkar, present \\'Orking as Public Relation 
Officer, on ad hoc bu.sis, at Indore. 

Res:tJondents .. 

coram : 

HON 'BLE MR .S .K.AGARV.lAL, JUDICJA L I'1EMBER 
HON 'BLE f.'.iR .N .P .NAWANI, Jm::l?LlXNU'RK AD!1INISTR..~T IVE MEMBER 

For the Applicant 

For the Respondents 

0 R D ER 

. . . 

... 
Mr .p .P .xv.a.th ur 

Mr ·T .P .Sharma 

(PER ~ HON 'BLE JI.1R .S .. K.AGAR!tlAL, JUDICIAL MEf.'IBER) 

No reply has been f1led. learned coanse 1 for the 

applicant makes a prayer XExkkx that this OA may be disposed of 

finally by _giving a direct ion to the respondents for disposal 

of the represent at ion of the applicant, which he has filed on 

to file a 
. cr-.-

18.6 .98. ·Her;z;¥:! :??bl:j:jibs t=:"hat he may be allO\ved 

fresh 1.--epresentat ion, which may J:e disposed of. 

2. In view ·of the submissions made by the learned counsel 

for the applicant, we direct the respona.e.nts to dispose of the 

representation, if filed with in 15 days from the date of 

passing of this order, \vithin a period of tvJO months from the 

XREe~.t: date of receipt ~·:tlileZRm of a copy of this order by a 

reasoned and speaking order. If the applicant has any 

grievance after the disposal of the representation, he is free 

to approach the appropriate forum for :r::edressal of his 

grievance. 

3. With the above direct ions, this 

the sntage of 

~~~~ 
(N .P .t~AN I) 
fV£ t-JBER (A) 

admission. 

OA ilk is disposed of at 

'0~ 
rc~ 

!I.®MBE R (J) 


